
 

this    Constitution,    the    executive power 
of the Union shall extend— 

(a) to matters with respect to which 
Parliament has power to make laws; and 

(b) to the exercise of such rights, 
authority and jurisdiction as are 
exercisable by the Government of India 
by virtue of any treaty or agreement: 

Provided that the executive power 
referred to in sub-clause (a)"— this is 
important—"shall not, save as expressly 
provided in this Cons, titution or in any law 
made by Parliament, extend to any State 
with respect to matters to which the 
Legislature of the State has also power   to  
make  laws." 

Sir, this is the position. Now, so far 
nothing has been provided in the Con- 
titution or in any law made by Par 
liament so far as education is concern 
ed, in this matter of payment of 
salary, etc., and Parliament 
has not made any 
law and, therefore, our power does not extend 
to this matter. This is my humble submission 
to hon. Shri Tripathi. He has great experience 
in this field. So, he will please bear with me 
when I say that I have no power in this matter 
to give any directive whatsoever. Secondly, as 
regards the deputation of professors and 
others, their representatives had already met 
me last week or, I believe, early this week and 
I had already fixed an appointment with some 
of them, but, because of my commitment 
here, I could not meet them. Some represen, 
tatives are waiting in the "lobby and I shall go 
and meet them. There also, Sir, we have 
inherited certain problems, that* is, the UGC 
pay scales were decided upon by the previous 
Government and then the Librarians and the 
Directors of Physical Education, etc. had not 
been taken into that package deal. 
Subsequently, a Committee was known as the 
Sen Committee was set up.    That Committee 

had given advice that those categories of 
employees and officers at the University and 
college levels are not at par with the academic 
people, that is, teachers and professors. So I 
had taken up this matter twice with the U.G.C, 
more or less pleading for this demand, but the 
U.G.C, has cited the same view of the Sen 
Committee pleading helplessness. However, 
the matter is still under consideration. So I am 
not in a position at this moment to make any 
commitment. This is the difficulty that we 
have inherited. 

Then, I would also like to say that even the 
U.G.C, pay scales have not been adopted by 
some of the State Governments, because 
ultimately the burden will have to be on them. 
This is also our difficulty. So I hope hon. 
Members will consider the problem that we 
have inherited. But still we are trying to see 
what can be done by the U.G.C, in this 
matter. 

SHRI KAMLAPATI TRIPATHI: You can 
very well put your moral pressure on the 
State Government that they should be paid at 
least. 

SHRI PRANAB MUKHERJEE: Moral 
and political pressure. 

SHRI KAMLAPATI TRIPATHI: Political 
pressure also. 

DR. PRATAP   CHANDRA   CH UNDER:    I 
will see these representatives and will come 
back soon. The Minis, ter of State is there  .   .   
. (Interruptions) 
SHRI BHUPESH GUPTA: You will see that 
our intervention has   worked and he is going 
there .   .   . (Interruptions) 

IHE ALIGARH MUSLIM    UNIVERSITY   
(AMENDMENT)   BILL,   1979 

(To amend sections  2  and  5) 

MR. DEPUTY CHAIRMAN: Mr. 
Malliek. 

SHRI HAREKRUSHNA MALLICK 
(Orissa): Sir, I oppose the Bill.......................  

(Interruptions) 
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MR. DEPUTY CHAIRMAN: Let us 
start < ........  

(Interruptions) 

SHRI KALP NATH RAI (Uttar 
Pradesh): I have requested the hon. 
Minister,...........  

(Interruptions). 

MR. DEPUTY CHAIRMAN; Order, 
please. 

THE MINISTER OF STATE IN THE 
MINISTRY QF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM 
KRIPAL SINHA); Ihe hon. Member may not 
have weighty reasons but he  has  some  
weight:.... 

[The Vice-Chairman, (Shri Arvind Ganesh 
Kulkarni) in the Chair] 

SHRI HAREKRUSHNA MALLICK: Sir, 
the hon. Member Shri Triloki Singh haa 
suggested that in the Aligarh Muslim 
University Act, in subsection (1) of section 2, 
after the words "Aligarh Muslim Unversity" 
the words "which shall be deemed to have 
been established at the instance of Muslims of 
India'; may be inserted. He has also suggested 
that clause (b) of sub-section (2) of section 5 
of the Act may be omitted. Sir, this amend-
ment has been, brought after six decades and 
it appears to be redundant, unnecessary and 
harmful to the interests of the nation which are 
now based on seculiarfem and national 
integration. Sir, we have adopted Seculiarism 
as the main feature of tree India. If it is really 
for the Muslims of India, then let us analyse 
how many Muslims have left India and gone 
over t0 Pakistan and how many remain... 

DR. SAR OP SlNGH (Haryana): This is 
not relevant. .. 

(Interruptions). 

SHRI HAREKRUSHNA MALLICK: I 
cannot understand that if we put in these 
words "at the instance of the Muslims"', how 
it will work. Sir, the university means that it 
will be devoted to the study of culture and re-
search 0f many things and not only 

religion. If wa say here that it will be only for 
Islam, then it will be restricted. It means as if 
the Aligarh University should be transferred 
to Pakistan,-, I say this with all humility. 
(Interruptions) Let me make my point clear. 

(Interruptions) 

SHRI MOHAMMAD YUNUS SALEEM 
(Andhra Pradesh): Sir, the hon. Member is 
talking nonsence. He should be stopped. 

SHRI HAREKRUSHNA MALLICK: Let 
me have my say. After I have had my 5ay, 
any Member is at liberty to speak with the 
permission cf the Chair. 

SHRI MOHAMMAD YUNUS SALEEM: 
You will not be permitted to talk nonsence. 

SHRI HAREKRUSHNA MALLICK: You 
should talk.to the Chair. The hon. Member 
should have the minim-mum courtesy. I am 
talking to the Chair. 

SHR; MOHAMMAD YUNUS SALEEM: 
No Member should be allowed to speak like 
that. 
SHRI HAREKRUSHNA MALLICK: If this 
is the temper of the Members, then I can also 
raise my tone. (Interruptions). 

DR. M. M. S; SIDDHU (Uttar Pradesh):- I 
request the hon. Member not to raise such 
questions and not to repeat these things. 

SHRi HAREKRUSHNA MALLICK: Sir, 
you kindly _^ee the statement of Objects and 
Reasons. It says that the primary function of 
this university i; to promote the culture and 
study of Islam. Therefore, Section 5(h) (b) 
which seeks to promote the study of the 
religion, philoshophy and culture cf India 
appears to be unnecessary. I want to say that 
in India we have got Muslim brother,, and 
sisters to the tune of several crores. Islam is 
one of the religions of India. I am not going to 
spit any venom of communalism and 
casteism. From the very beginning, I have 
said that I rise as an  Indian,  I wonder why 
the     hon. 

 



145 Aligarh Muslim [ 15 DEC. 1978 ]       University (Amdt.) 146 
Bill, 1977 

Members are so much troubled. If w« allow 
one university to talk, ol Islam, then another 
university will talk of Hinduism and the third 
university will talk of Buddhism. Then, there 
will be universities limited to one class or 
group only. Then the significance of the word 
'university' will be lost in the wilderness. I 
want to remind one of our hon. fellow 
Members who had been the Vice-Chancellor 
of a University. He should realise this. The 
whole question is this. (Interruptions)  Kindly 
listen to what I say. 

SHRI KHURSHED ALAM KHAN 
(Delhi); It is a completely wrong 
interpretation of the university. The 
university is nol for a particular community. 

SHRI HAREKRUSHNA MALLICK: I 
must have my say. I have not written this. It is 
the hon. Member's version. It is not my 
version. (Interruptions) I will have my say. I 
do not speak with any political or communal 
motive. 

SHRI GHOUSE MOHIUDDIN SHEIKH 
(Andhra Pradesh): Your mind is polluted. 

SHRI HAREKRUSHNA MALLICK: This 
is your version. I am only reading it out. I 
have only made a reference to it. Let the hon. 
Member go through it. 

SHRI GHOUSE MOHIUDDIN SHEIKH: 
Islam does not mean that it is out of India. 

SHRI HAREKRUSHNA MALLICK: 
Islam is also one of the religions. Islam is like 
any other religion in India. (Interruptions). I 
am not going to yield. You have your say 
afterwards. 

SHRI TRILOKI SlNGH (Uttar Pradesh) ; 
Sir, may I rise on a point of order? 

SHRI HAREKRUSHNA MALLICK: I 
am not going to yield. 

SHRi TRILOKI SINGH> I d0 not depend , 
upon the mercy of the hon. Member. My 
ppint of. order is that the hon. Member lias a 
full right to talk nonsense or even irrelevant 
things.    Let hirn go on, 

SHRI HAREKRUSHNA MALLICK: Then 
I would say calmly that what the hon. 
Member said here, "...to promote the study of 
the religions, civilisation and culture of India 
appears to be unnecessary" is a blatant 
nonsence. This line is nothing but a blatant 
nonsense, i am not going to say the other 
thing. (Interruptions) If you say that one 
university in India while discussing about 
Islrim will not go into the study of the culture, 
study o/ Other religions, and civilization of 
India, then I wonder why such universities 
should be there. 

SHRI KHURSHED ALAM KHAN: It is 
very essentia). 

SHRI HAREKRUSHNA MALLICK: Let 
the hon. Members read what is written here. 
It is not my language. I am als0 saying that 
Islam is one of the religions of India. I am 
saying that. But they are not understanding 
my point. 

AN HON. MEMBER: What about the 
Banaras Hindu University? 

SHRI HAREKRUSHNA MALLICK: I am 
coming to that also. You see my note. Sir, let 
them see what I have written about the 
Banaras Hindu University. 

(Interruptions). 

SHRI KHURSHED ALAM KHAN: Sir, 
the minority character is equatted with the 
communial character. I suppose there is no 
relationship between the two. 

SHRI HAREKRUSHNA MALLICK: I am 
coming to that. Let them listen tc me. Let us 
see who is more secular now. This is what I 
have written. I am going to say here that the 
time has come to drop the word 'Muslim* 
from the expression 'Aligarh Muslim 
University', and the word 'Hindu' from 



 

/  [Shri Harekrushna Mallick] Vthe expression 
'Banaras Hindu    University'.    That is    my    
note.    I    do not understand why the Members 
are so impatient.    (Interruptions)     I am just    
going    to    say    that    if    anybody has come 
here to function as a Muslim Member.     I refuse 
to accept his presence here because I have not 
come  here  to  represent  the  Hindus. After  all,  
I have  come here  as    an Indian and I am 
talking as an Indian. I wonder, Sir, why they are 
so much agitated.    If anybody has come here to 
safeguard the interest of his caste, colour,   creed,  
religion  and language, I refuse his presence here.  
(Interruptions)   I  am  only  pointing  out  that 
under the  veil of this innocent Bill, somebody is 
going to just record  "a shot in the arm" for     a    
particular community.   Tbat is what I am going 
tu point out.   That is why I am going to say that 
though the Banaras Hindu University is not     
under     discussion now, the word 'Hindu' 
should-be dropped from tha     expression     
'Banaras Hindu University'.    Sir, when    India 
was  not free,  so  many philosophers, so many 
.scientists and GO many politicians spoke of 
having one school or the other to trigger up our 
national culture.     Now   that   the   country      is 

free ...........((Interruptio?is)   I  do     not 
understand why they are shouting 
unnecessarily. They are holding the brief for 
a wronjj cause. 

Anyway, let us now come to secu 
larism. I need not repeat that we 
have accepted secularism as one of 
the greatest main stays of our nation- I 
hood. Sir, if we just see the India 
of our past during the days of Lord 
Krishna, it was said:1 

which means, Lord Krishna told Arjuna "if you 
really believe in God- j ship or Godhood, as you 

know that I J am there, you need not bother for 
any religion." (Interruptions). Then came 
Ashoka who gave up the sword after the famous 
Kalinga war. He sent his emissaries of peace and 
religion to different countries which is a credit to 
our country.    He was pro- 

bably the first monarch from this country who 
sent out his emissaries to respect all religions 
equally. (Time bell rings). 
Sir, I have been so much disturbed and 

therefore please let me have my say.   The solid 
foundation of secularism in this country came 
during   the reign of Akbar, who also was a 
beloved monarch of this country. He appeared 
in the public  in the     guise of different   
religions.   He   appeared     in ared in the public 
in the guise of different religions. He appeared 
in the guise of a Hindu, he appeared in the guise 
of a Christian and he appeared in the guise  of  
many  other  religions     also. (Interruptions).  
Then he propounded his famous     dictum the 
Din    Mahi, where he wanted to sum up the 
good things of all religions so that all men in 
this country may live in peace. By that time 
people from different countries  belonging  to  
different  religions had come into this country. 
There were the Adim people, the Dravidians, 
the Aryans,   the  Huns,  the Kushans,   the 
Sakas, the Greocians and the Muslims from the 
Middle East and later    the Europeans. He saw 
that every group had something or the other.    
He felt that it is no  use  that one     religion 
should be the State religion.    He has never 
exercised any authority of one religion,  
although one of his successor, Aurangzeb, failed 
miserably when he    propounded    the    one    
religion theory. 

(Interruptions) SHRI  KHURSHED  
ALAM  KHAN: Aurangzeb had nothing to do 
with the Aligarh Muslim University. 

 
SHRI HAREKRUSHNA MALLICK: Yes, 

yes. I very much thank my hon. sister. Here it 
is mentioned clearly about the study of Islam. 
From unity we go on to diversity. As I have 
said, we are now to emphasise on the word  
"unity"  and  not  on  "diversity." 
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There is no use analysing how many people of 
this country belong to which sect, which 
religion or which group All have come to 
contribute to the greatness of this country. 
Therefore all are rightfull partners for 
enjoying the fruits of this country. It is just 
like a kaleidoscope which gives a pattern of 
colours. The more and more we turn it, we 
enjoy more and more patterns. But if we 
choose to break the kaleidoscope to see as to 
which dot produces which colour, the result 
will be that the kaleidoscope will be broken 
and there will be no more colours and no 
more patterns. 

Similarly, in the nationhood we have got so 
many people. We have got the Huns, the 
Kushans, the Aryans, the Dravidians and then 
the people from Greece; the Manloids the 
Europeans and the Muslims came into this 
country. There is no use in going back to 
break open this nationhood and seeing ai5 to 
who belongs to which category ir regard to 
his antecedents. To enrich the nationhood, we 
should remember the inspiring thoughts of 
Utkala Gaurao Madhusudan Das of Orissa. 

Similarly, i also demand that we should do 
away with any minority character anywhere. 
We should also have the similar vision about 
the BHU and everything else anywhere in the 
country so that everything must be on a 
national scala and it should fit in with the 
national life. Rightly, Sir, one of our great 
pioneers of Orissa said. "The ocean of 
national life ia an ocean of crores of lives and 
consists of crores of life-specs. Please enrich 
this by mingling your life-spec into it by 
jumping into this vast expanse of the ocean of 
national life. This is actually our viewpoint 
and let this be our vision. I actually wonder 
why the hon. friends there without having a 
little patience as to what I am saying, are 
commenting, particularly when I am only 
concluding my speech.  .  . 

AN HON. MEMBER: Because you 
provoked. 

SHRI HAREKRUSHNA MALLICK: I am 
not nrovoking; I am just invoking their co-
operation... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Please conclude. 

SHRI HAREKRUSHNA MALLICK: 
There is no use keeping these things on 
political level. I have the right to counter it 
also, no matter. Let us discuss it fop one day 
or two days; I have no objechon. 

It is a rare gesture of the Janata Party 
Government to take up the-viewpoints of the 
opposition and that is why very shortly we are 
going to have a conference of all the Chief 
Ministers and leaders of all political parties to 
review the national problems. Therefore, I 
would request the hon. Member, a very 
venerable friend who ha.s been a very senior 
Member of Parliament, to review his own 
point of view and withdraw this Bill because 
actually this does not help us in any way nor it 
is going, to solve any problems because 58 
years have passed and we have now to 
Indianise all the institutions and there should 
be no question of maintaining the word.s 
'Hindu' or 'Muslim'. Even the word 
'Hindustan' is substituted by 'Bharat'. When 
we speak in English, we call it 'India' and 
when we speak in our local language, we call 
it 'Bharat'. I do not even want this word 
'Hindustan' to be used. And probably that is 
why it provoked certain people to bring in the 
name of Pakistan. I need not remind them why 
and how we got divided. I have already said 
that after this division, we have five countries 
in this sub-continent: India, Pakistan, 
Bangladesh, Nepal and Bhutan and we are the 
shareholders of this vast paternity. Therefore, 
I want to appeal to my friend that we need not 
refer back to this resolution or that resolution 
or that the Banaras Hindu University was 
started for Hinduism and all that. Similarly, 
some other person may come and say 
something else. Therefore, there is no need to 
create a lacuna just to further one's own point 
of view. We are to intergrate our national life 
and 
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[SJiri Harekrushna Mallick] maintain the 
national integrity. Therefore, this should be 
considered from al] these points of view. I 
would again request the hon. Member to 
withdraw this Biil. 

THE      VICE-CHAIRMAN       (SHRI 
ARVIND      GANESH     KULKARNI): 
You have to conclude now.   You have taken 
a lot of time. 

SHRI HAREKRUSHNA MALLICK: I am 
concluding. I will take only one minute, 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): You are not 
concluding. You are provoking. 

SHRI HAREKRUSHNA MALLICK: Sir, I 
would say we should not maintain, any 
distinction. If he is really serious about 
education, let him say that Aligarh Muslim 
University may be named as Aligarh 
University so that this wiH be an inspiration 
for others to follow so that we can also 
unanimously say that Banaras Hindu 
University may be named as Banaras 
University. (Interrwptions). Sir, this is how. I 
(ara being, disturbed... 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Now,   I have to ask 
you to sit down, 

SHRi HAREKRUSHNA MALLICK: Sir, 
with these few words, I oppose this Bill and I 
would request the hon. Member to withdraw 
the Bill. 

DR. M. M. S. SIDDHU: Sir, I would like 
to disassociate myself with some of the 
sentiments expressed by my hon.- friend, Mr- 
Mallick. We are proud of the heritage, of ,the 
Aligarh University. It has played its great 
part, in regard to its character, apart from the 
administrative one, as far as the students and 
teachers are concerned, it is national in 
character. It is a Part of the country and it is a 
part of our culture. We, in Uttar Pradesh, are 
proud of it. This is all I wanted to say. 

SHRI KHURSHED ALAM KHAN: I 
would only add, not only in Uttar Pradesh, 
but also in Bharat, in India. 

DR. M. M. S. SIDDHU: Ibelong to that 
State.   That is why I said so. 

SHRI KHURSHED ALAM KHAN: I also 
belong to that State. But I would  like  to  
extend  the scope. 

 

"All minorities shall have the right to 
establish and administer educational 
institutions  of their choice." 
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THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Now Mr. Ajit 
Kumar Sharma. You don't want to speak? 

SHRI AJIT KUMAR SHARMA (Assam):  
I will speak later on. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Then Shri Hamid 
Ali Schamnad. 

SHRI HAMID ALI SCHAMNAD 
(Kerala): Mr. Vice-Chairman, Sir. I support 
the Aligarh Muslim University (Amendment) 
Bill. I support the spirit in which it is being 
introduced. 

Sir, the Aligarh Muslim University came 
into existence as inspired by the Muslims of 
this country. As we all-know, Sir Syed Ahmed 
Khan first advocated education among the 
Muslim masses of the country when the 
Britishers were ruling us and when the 
Muslims were boycotting education as a 
whole because it was considered that, having 
modern education one would become a kafir. 
Those were the days when Sir Syed Ahmed 
Khan said that it was the duty of every 
Mussulman to go and have modern education 
side by side with the religious education, to 
"enlarge his knowledge of science .and 
technology and also to study English. It was 
with this view that Sir Syed Ahmed Khan 
started the Anglo-Mohammedan College 
during the days of the British rule. He was 
boycotted by the orthodox Mussulmans of 
those days. Chap-pals were thrown at him. But 
he did not care for all those protests. With all 
the energy he had, he went forward asking the 
Muslims to enrich themselves with 
knowledge. The Britishers encouraged the 
Muslims. The Anglo-Mohammedan College   
was then con- 
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verted into a university by an enactment of 
the Central Legislative Assembly. By that 
enactment, this has become a university 
meant for the Muslim minority of this 
country. 

Then, Sir, after the Independence of this   
country,   many  enactments   took place.    
First, Maulana    Abul    Kalam Azad, the then 
Education Minister of this country brought an 
amendment to the Aligarh Muslim    University 
Act. Then many enactments came in. The last 
blow to the     Muslim     minority character of 
this institution was given by no other person 
than Prof. Nurul Hasam, the Education 
Minister under Shrimati Indira    Gandhi.    
That is a fact, Sir. The very    same    Congress 
Party comes  and  says;   "We want  a Muslim    
University'.    I am glad    to hear that, but you 
are too late. Especially when my esteemed 
friend, Shri Kalp Nath Rai, spoke, I   was so 
glad and heartened. But,  Mr.    Kalp Nath Rai 
when you were in    power your party  did not     
come forward.    You need not have taken 
away the minority character of this University. 
Now after taking away the character  you say it 
should be given back.   I am only sorry for that. 
However, even though you are too late we 
welcome you, Sir, for bringing this Bill.   The 
only thing is when you    come  back to    
power again We  do not    know     what you 
would do. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): You cannot now 
allege that Mr. Kalp Nath Rai only talks. 
Whatever relevant or irrelevant he talks he 
also talks facts. You have to compliment him. 

SHRI HAMID ALI SCHAMNAD: We are 
sorry for that. I do not know whether his 
leaders also feel sorry for what they have 
done. 

Sir, it is very wrong to think that this is a 
communal college. You all know nobody 
could challenge Dr. Zakir Hussain's integrity, 
his nationality.    Even Prof.    Nurul- Hasan    
is 

nowhere  before  Dr.   Zakir     Hussain Saheb 
who was the President of India. He boycotted 
the Aligarh Muslim University and started his 
own    college. Even when they boycotted the 
British goods and the English language    Dr. 
Zakir  Hussain  Saheb     said that  the Aligarh 
University and the    Banaras University, are    
the     two eyes of a beautiful lady and it is the 
duty of the Indians to preserve thes* two eyes 
of India.   Dr. Zakir Hussain said tbat the 
secular character of India    would be projected 
by the Banaras Hindu University and Aligarh 
Muslim    University and Mussalmans were 
not against the Banaras    Hindu    University" 
and Hindus also should not be against the 
Muslim University. After all, there are 
hundreds of universities in this country.    If 
one University happens to be of a minority    
character    nothing is going to be lost.    As far 
as my religion is concerned it is a very broad 
religion.   Koran very definitely says: 

"Lakum Dinakum Wale Yadin". What 
does it mean? It means respect the sentiments 
of other people. Your religion is yours and my 
religion is mine. There is no quarrel about reli-
gion. These are the words of Koran— Lakum 
Dinakum Wale Yadin. You respect and you 
will be respected. It is mutual love and mutual 
respect for each other. There is no question cf 
one being a foreigner. If a Muslim disrespects 
the other communities and others' feelings he 
is no more a Mussalman, I can definitely say 
that because he is going against the funda-
mental principles of the Koran and Prophet. 
Mohammad. Prophet Mohammad wanted 
everybody to love others. As such it is wrong 
to say that the Muslim University is against 
any other religion. After all, what is the syl-
labus that is being taught in the University? 
The syllabus that is being taught there is the 
same that is being taught in the Hindu 
University—English and other languages, 
science, technology, engineering, medicine, 
modern education, all these things. The only 
thing is management and control is with 
minorities. That is   of 
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[Shri Hamid Ali Schamnad] minority 
Character so that these minorities can 
come'forward for education. 

Sir, as we all know, Muslims are far, far 
behind in education. Then what is wrong 
therein? What is the percentage of Muslim 
educated boys in this country today? Take 
female education. Hardly Ii per cent, of the 
Muslim girls are literate. As such, is it not the 
duty of the nation to help the weaker sections 
to go forward to the -level of other 
communities? For a bullock cart the two bulls 
should be healthy. Only then the cart will go 
smoothly on the road. If one of the bulls is 
weak, it is tubercular and one is healthy how 
can the cart go forward? That is the case with 
the people of this country also. 

SHRI KHURSHED ALAM KHAN: 
There should be wheels also. 

SHRI HAMID ALI SCHAMNAD; if the 
Hindus, the Muslims, the Christians, the non-
Brahmins, Brahmins, everybody, are healthy 
and educated, only then the nation will be 
healthy. So it is the duty of the majority com-
munity to see to it that the minorities also 
flourish. If there is communal harmony in this 
country, if the minority character is preserved 
the credit would go, not to minorities, but to 
the majority. That is the philosophy. So it is 
the duty of the majority community to see, 
whether they belong to the Indira Congress, 
the other Congress, the Janata or whichever 
party they might belong to, it is the duty of 
the majority community to see t0 it that the 
minorities also feel happy in this country 
because they are also part and parcel of India. 
They are also Indians of this country. Sir, 
when in the past war was declared against 
Pakistan, the ten crores of Muslims of this 
country stood behind Mrs. Indira Gandhi 
beyond all reasonable doubt, when the entire 
nation stood to fight against Pakistan. Even 
today if any emergency comes, if the integrity 
of the nation is in any way threatened, the 
Muslims- will stand behind the country to 
defend its integrity and unity because it is the     
duty of the 

Muslims to defend the country. It is part of his 
iman. Otherwise, he is no more a Muslim. His 
religion itself says: "Defend the country, 
where you live." So, if you do not defend the 
country, you are not a Muslim. There is no 
clash between the religion and the country. "I 
am an Indian first, Indian second, Indian third, 
nothing but an Indian". I am quoting Maulana 
Mohammad Ali whose centenary is being 
celebrated in our country. We are disciples of 
Maulana Mohammad Ali. We appeal to the 
majority community of the country, especially 
our Congress friends who have done away 
with the Muslim character of the Aligarh 
Muslim University, t0 have a dialogue with 
the Government and find a way out and see 
that a unanimous Bill is brought and passed in 
both the Houses and see that the aspirations of 
the Muslims are preserved. I hope, Sir, your 
party will also cooperate. Thank you. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Bhattacharya—
not there. Mr. Jagdish Mathur. 
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"deemed to have been established by 

Muslims." 

 
It is a historical untruth because it waa not 
established by the Muslims alone. It was 
established by Sir Syed Ahmed Khan and all 
Indians. 
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SHRI B. V. ABDULLA KOYA (Kerala): I 
would like to ask a simple question. If an 
amount of Rs. 1,000 is to be collected and 
one community or one person gives about Rs. 
990 and another Rs. 10, do you mean that 
because of that Rs. 10, it was not contributed 
by the former? 

SHRI JAGDISH PRASAD 
MATHUR: I would not agree with you if you 
go by that argument. 

 

SHRI JAGDISH PRASAD 
MATHUR: Sit down please. I know English 
better than you know. I may accept 
corrections from Shri 3hupesh Gupta, not 
you. I beg to differ with 

you. If we carry this argument to the national 
level, would you, agree that because 90 per 
cent of the people in this country ai*e non-
muslims, muslims shall have no share in this 
country? Shall it be a country of Hindus only. 
No. 

SHRI B. V. ABDULLA KOYA: Ninety-
nine per cent of the universities are belonging 
to you. It is a question of only one university. 
When you subject to that, you can as well 
object to this. 

SHRI JAGDISH PRASAD 
MATHUR: I think, you have not followed 
my Hindi. It is not a historical fact, I think. 
The fact is that tlie university was not 
established by the Muslims: it was 
established by Sir Syed Ahmed Khan, who 
happened to be a Muslim, and all the people 
of this country. This is my contention. These 
very words "deemed tc have been 
established" s&ows the fact which is desired 
to be changed now. 

SHRi TRILOKI SINGH: For the 
information of the hon. Member, I would say 
that Sir Syed Ahmed Khan died in 1898, and 
the university was established in 1920. 

SHRI JAGDISH PRASAD 
MATHUR: I said it was a school, which was 
latest upgraded as a university, I know that. 
You have said that in the very objectives. I 
know that. In 1920 the school and the other 
institutions were transformed into the 
university. That you have stated in the 
objectives. 
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SHRi GHOUSE MOHIUDDIN SHEIKH: I 
would like to bring to your kind notice that 
the motive behind the establishment of the 
school Or the university by Sir Syed Ahmed 
Khan was that the Muslims at that time were 
lagging far behind in education and they were 
deep in the earth so far as education was 
concerned. And as our friends have said, the 
Muslims at that time the Ulemas or the learn-
ed people or the orthodox Muslims were of 
the opinion that if a Muslim learnt in a 
language other than Urdu, or learnt in English 
at that time, he would be considered as a 
"kafir". And this school or university was 
established for the Muslims by Sir Syed 
Ahmed Khan only for this purpose that 
education should be provided to the Muslims, 
not only Islamic education but, apart from 
Islamic education, other types of education so 
that a Muslim could go throughout the world 

and establish himself as a literate person, not 
only as a literate Muslim but as literate 
person in every sense of knowledge. In that 
connection, he might have got help from non-
Muslims also. But it does not mean that it is 
not a Muslim university. In the process he got 
help from others. That is all. But the intention 
of establishing the university was to uplift, to 
educate the Muslims. 

SHRI JAGDISH PRASAD 
MATHUR: Sir, can he make a counter- 
speech? He can ask me a question, 
but he cannot make a counter-speech. 
He has said that the school was estab 
lished primarily to educate the Mus 
lims not in Urdu alone but that edu 
cation was to be imparted in non-Urdu 
languages also. Do you mean to say 
that by teaching English Sir Syed 
Ahmed Khan wanted to de-Indianise 
the Muslims? No, he did not. He 
never wanted to de-Indianise Muslims. 
What he wanted was • • (Interruption) 
___ simply the naming of the univer 
sity as a Muslim University. (Inter 
ruptions) For your information, I will 
say a few words in English. What I 
am saying is that this university was 
not etablished by Muslims alone. It 
wa established by Sir Syed Ahmed 
Khan who was a national leader.... 
(Time hell rings) and that contri 
butions were made not only by Mus 
lims but by every community in this 
country, like in the case of other uni 
versities. 
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Was it 
established      by      you?       It      was established 
by whom? 

 
SHRI B. V. ABDULLA KOYA: Sir, on a Point 

of order? What is he saying? 

(Interruptions) 

SHRI TRILOKI SlNGH:  Sir, on   a point 
of    personal       explanation. 
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SHRl S. A. KHAJA MOHIDEEN (Tamil Nadu): 
Sir, on a point of order?   What is he saying? 

 

(/interruptions). 
THE VICE CHAIRMAN (SHRI SHYAM 

LAL YADAV): Order, please. One by one, 
please. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV); One by one, please. 
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SHRI B. V. ABDULLA. KOYA; Sir. on a 
point of order. We are discussing only the 
Aligarh Muslim University, (Amendment) 
Bir. Instead of talking on the amendment Bill, 
why unnecessary moving on to communa-
lism, rise of Pakistan and all these things? 
Therefore, I humbly request you kindly to 
control it and see that they 'only talk about 
this amendment. 
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THE VICE - CHAIRMAN (SHRI 
SHYAM LAL YADAV): Please address the 
Chair. 

DR. BHAI MAHAVIR: Are you trying to 
be very generous? You have a perverse 
concept of your generosity. Keep your 
generosity to yourself. 
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SHRI S. W. DHABE (Maharashtra): Sir, it 

is already 5 o'clock. Let her continue on the 
next day. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV); I think you will continue your 
speech on the next day. Now we wiH take up 
the Half-an-Hour discussion. 

HALF-AN-HOUR   DISCUSSION    ON 
POINTS AR/SING OUT OF THE 

ANSWER TO STARRED QUESTION NO. 
164 GIVEN ON THF-30TH NOVEMBER, 

1978 REGARDING SUPPLY OF NUC-
LEAR  FUEL  BY THE  U.S.A. 

SHRI BIPINPAL DAS (As jam): Mr Vice-
Chairman, Sir, I will try to confine myself to 
the answers given by the hon. Prime Minister 
to ths question on the supply of nuclear fuel 
on November 30th last and points arising out 
of those answers. Now. Sir, the Prime 
Minister will kindly excuse me if I say this. Of 
course, he has a very powerful memory, that I 
know and very often I find that he does not 
take note of the points made by Members and 
then gives a summary reply. So, in order to do 
justice to my points and justice to the House, I 
hope the Prime Minister, if not by himself, 
will ask somebody else to take note of the 
points that I raise so that I may have 
satisfactory answers from his side. 

Sir, we are fortunate to have one as our 
Prime Minister who said the other day that he 
was a student of science, and therefore. I feel 
scared to discuss nuclear science or nuclear 
technology in the presence of one who bgs 
been a student of science. But I do not know 
how modern or how ancient is his 
acquaintance with science. I also do not know 
whether during his college days he heard the 
name of Albert Einstein or Lord Rutherford. I 
also do not know whether in his college days, 
university days, he came across the   famous   
equation   which   revolu- 

tionised completely the thought process of 
mankind not only in science but also in 
philosophy, the equation which is E mc2, 
because this equation is the basis of nuclear 
science and technology, i do not know whe-
ther he is acquainted with that. 

Sir, there is a difference between science 
and technology, and we are discussing 
nuclear tejhnclogy and that too, from a 
political angle. Therefore, i do not want to go 
into that aspect of it. I have made this remark 
only because not once but more than oace, the 
Prime Minister claimed that he was a student 
of science and wanted to ride over other hon. 
Members who spoke on the subject because 
they were not students of science. I do not 
claim to be either a scientist or anything. I 
used to teach sicence, long ago, nuclear 
physics ten years ago and now I find I am a 
back-dated man because this science has 
progressed at a terrific speed. Ten years' gap 
is a tremendous gap and I think I am an 
outdated man and, therefore, I have no claim 
to speak as a student of science on this subject 
and would, therefore, ssk questions out of the 
answers given by the Prime Minister, from 
the political point of view. 

Now, two requests are pending before the 
Nuclear Regulatory Commission of U.S.A.; 
one for 16.8 tonnes which request went from 
here on November 1, 1977—it is more than 
one year—and the other 'Aas the recent one 
for 19-8 tonnes, made only on the 8th of 
September, 1978. I do not say anything about 
the recent request made. That will take a little 
time. But I could not find any satisfactory 
explanation from the Government side as to 
why so much delay has been caused in 
getting the supply of 16.8 tonnes of enriched 
uranium from the U.S.A. What is the actual 
position? What is the cause of the delay? Ihat 
is the first thing that o: ,'Urs to my mind and I 
have not beon able to find an explanation 
from the answers given on that day. 


